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Write the required particulars only on the flap provided on the top of “Question Paper-cum-Answer Book”; and not at
any other place.

Do not write any mark of identity inside the “Question Paper-cum-Answer Boak” (including paper for rough work) i.e.
Roll No., Name, Address, Mobile No./Telephone No., Name of God etc. or any irrelevant word other than the answer
of question. Such act will be treated as unfair means. In such a case his candidature shall be rejected for the entire
examination.

A candidate found creating disturbance at the examination centre or misbehaving with Invigilating Staff or cheating
will render him liable for disqualification. He shall also be liable for penal action under The Rajasthan Public
Examination (Prevention of Unfair Means) Act, 1992.

The number of questions and their marks are indicated in the “Question Paper-cum-Answer Book”.

The answers of the questions should strictly be written in the space provided below question and not elsewhere,
otherwise, such answer shall not be assessed by the examiner.

The candidate should write the answers in the provided space. No Supplementary Answer Book shall be provided in
any case.

Specify an option of language Hindi or English, by ticking v in box of “Medium of Answer” on the flap and answer in
the same opted language.

In any question, if there is any discrepancy in English & Hindi versions, the English version is to be treated as standard.
In case the “Question Paper-cum-Answer Book” is torn or not printed properly, bring it to the notice of Invigilator for
change or direction, at earliest otherwise the candidates will be liable for that.

Possession of any type of electronic device is strictly prohibited in the Examination Hall,
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Note: Attempt all questions. Marks of each question are mentioned against the
question.
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Question No. 1 [20 Marks] |
Write an essay on any one of the following in about 500 words —

(A) Artificial Intelligence and legal regulations

(B) Judge should live like a hermit and work like a horse
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Question No. 2 [15 Marks]
Write an essay on any one of the following in about 400 words -

(A)  Rajasthani cuisines

(B)  Pushkar fare and its cultural significance
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Question No. 3 [15 Marks]

Write an essay on any one of the following in about 400 words -

(A)  Social Media is growing as an independent pillar of Indian Democracy

(B)  Duty of Media : Inform the public or effect the opinion of public
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